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THREE NEW CRIMINAL LAWS WERE ENACTED AFTER EXTENSIVE
DELIBERATIONS IN THE HOUSE AND STANDING COMMITTEE

ALONG WITH PUBLIC PARTICIPATION: LOK SABHA SPEAKER/H&e
IR TRl gAY & caue fER-RAAY 3R SFaRied & T da av
JTORTTA FleleT TATT ITT: ANBHAT ITCTET

UNDERSTANDING OF INDIA'S LEGAL FRAMEWORK,
PARLIAMENTARY PROCEEDINGS, AND INDIA'S DEMOCRATIC
SYSTEM ESSENTIAL FOR DIPLOMATS: LOK SABHA

SPEAKERRTSIATI®! & ol AR & FIcell &, TG Y dradrel, 3 ARA &
SAhed AT Y TS TaRTS: Al THT 3TCT8T

NEW LAWS ADDRESS CHALLENGES OF CONTEMPORARY
SOCIETY: LOK SABHA SPEAKER/T Sicfel THPTeNT FHTST Y Feitfaar

T GHATYTH A &: APTAT 3reTeT

PEOPLES’ CONFIDENCE IN OUR LEGISLATIVE PROCESS HAS
GROWN OVER THE LAST 75 YEARS: LOK SABHA SPEAKER/fU&e 75

aut A AR faar= gferar 7 A9 o1 frara ger & AepaHT 3regey

INDIA HAS ALWAYS RESPECTED INTERNATIONAL LAWS AND HAS
BEEN A STRONG VOTARY OF HUMAN RIGHTS: LOK SABHA



SPEAKER/AR & SHAT ¥ & AW Piefel 1 FFAT fhar § 3R
ATTATTRIBRYT T UeTeT UETER T&T &: ShasT 37egel

LOK SABHA SPEAKER ADDRESSES 135 PARTICIPANTS FROM 83
COUNTRIES AT A TRAINING PROGRAMME ORGANISED BY ICPS ON

NEW CRIMINAL LAWS/GIhEHAT HEET o AT 3IMUAh Plefedl W
IEANTY gRT 3ANTIT UfASToT FrihaA H 83 &2if & 135 yfqeniaay i
e e fomam

New Delhi: November 5, 2024: Lok Sabha Speaker, Shri Om Birla, today said
that the three new criminal laws were passed after extensive deliberations in the
House and Standing Committee along with public participation. Addressing 135
diplomats/officials from 83 countries at a programme organized by the Institute of
Constitutional and Parliamentary Studies (ICPS) in the Parliament Premises to give
information about these laws, Shri Birla observed that the three new criminal laws
are in line with the challenges and expectations of the contemporary society.

https://x.com/loksabhaspeaker/status/1853717328611168526
https://x.com/loksabhaspeaker/status/1853742356324855925

Shri Birla noted that these laws have been made in accordance with the changes in
technology and the nature of crimes. He further added that the law of India gives
the right to justice to the last person and the general public sees the judge as God.
He stressed that the public has immense faith in justice, which has become stronger
in the journey of 75 years. He said that in today's global environment, it is very
important to understand the legal framework and values of each other's countries.
This increases diplomatic efficiency and mutual understanding among nations. Shri
Birla suggested to the diplomats participating in the program that they should have
an understanding of India's legal structure, Parliament proceedings, and India's
democratic system.

https://x.com/loksabhaspeaker/status/1853742255888294071

Stating that in the last 75 years, public confidence in our legislative process has
continuously increased which reflects the strength of democratic values and



increasing accountability of governance, Shri Birla was of the view that this
development has been due to our commitment to transparency, accountability and
inclusiveness in legislative work. Lawmakers have worked continuously to meet
the changing needs of the society, made laws that protect rights, promote justice
and encourage economic development, he noted. He said that this increased
confidence underlines a healthy democracy. He described the gender equality
embodied in these laws as the basis of the country's system and the basic concept
of the Constitution and observed that this feature inspires and guides the world.

Expressing the view that Indian laws always reflect the country’s international
commitments, Shri Birla said that India has always respected international laws
and has been a strong votary of human rights. This commitment of India ensures
that laws are made to uphold the dignity, liberty and equality of every citizen, he
said. From gender equality, environmental protection to social welfare and
progressive policies on anti-discrimination, Indian laws serve as an instrument of
empowerment. Referring to India’s robust arbitration system, Shri Birla said that
arbitration is India’s heritage which has been followed and upheld by people since
ancient times.

https://x.com/loksabhaspeaker/status/1853742188225851809

Former Chief Justice of India Shri U.U. Lalit also addressed the participants on the
occasion.
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=TT T YGRS & 3R A AT “I=ATLA Pl HIME@T & T H @l g
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